MR. DEPUTY CHAIRMAN: Now, Mr. Rama Chandra Khuntia. ... (Interruptions)...

SHRI M. VENKAIAH NAIDU: We are not trying to create any controversy. If the hon. Minister
thought it good enough to come to the House and make a mention and recall the anniversary, he
must also come to the House, prepared with all the details, and then, in the House.
...(Interruptions)... What has he done? Now, we have a situation where the Minister takes the help
of an erstwhile Minister ... (Interruptions)...

MR. DEPUTY CHAIRMAN: That is why | said if you want to seek clarifications, we shall have it
some other day. Mr. Khuntia. ... (Interruptions)...

SHRI M. VENKAIAH NAIDU: When, Sir? ... (Interruptions)....
SHRI MOINUL HASSAN (West Bengal): We wish to seek clarifications. ... (Interruptions)...

MR. DEPUTY CHAIRMAN?: It is customary here. You may seek clarifications. A day would be
fixed later on for that.

SHRI M. VENKAIAH NAIDU: That is not done normally.

[THE VICE-CHAIRMAN (PROF. P.J. JURIEN) in the Chair]
THE BUDGET (RAILWAYS) 2009-10 (Contd.)

SHRI RAMA CHANDRA KHUNTIA (Orissa): Sir, | rise to support the Railway Budget presented
by Ms. Mamata Banerjee, hon. Railway Minister in the UPA Government. | would like to say that it is,
in the real sense, Aam Aadmi's budget. As has been said, from the very beginning, in the Budget
Speech itself, Madam Railway Minister has laid more emphasis on passenger amenities, cleanliness,
quality of railway catering, safety and security, punctuality and many other things which are related to
passenger services.

Sir, the hon. Opposition Leader had talked about economic viability and social issues. Rather he
should have been happy and felt thankful to the Railway Minister because Railways is not an area
where only economic viability could be considered. It has two aspects; one of them is economic
viability. Before and after Independence, we had States having very long railway lines as also some
States having smaller railway lines. If you consider economic viability, it may so happen that
backward States, with lesser number of railway lines, may not get the same facilities as those of the
bigger States. Secondly, railway lines are a monopoly transport of our country. So, if we consider
only from the economic point of view, railways cannot cover the backward regions, tribal areas and
areas which are not accessible and people there would not be benefiting from the railways. So, in my
opinion, what the hon. Railway Minister and the UPA Government have done in taking social viability
into account too is very correct.

Coming to the issue of hospitals and other aspects mentioned by him, | wish to mention here that
the Railways is not the only organisation which is coming up with medical colleges and hospitals.
Even the ESI Corporation with the Ministry of Labour are now going to start 26 hospitals in the whole
of the country, in accordance with decision taken by the Government, the Board and with the advice
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of our Labour Minister. It would be done in order to give super specialist treatment to the patients
and also so that doctors and nurses can be employed, who would ultimately be utilised by the ESI
Corporation and the Railways. So, it is not only the Railways; even Coal India have their own
hospitals and medical colleges. There is nothing wrong to open medical colleges and also to do
something which will take care of the need of railway passengers and common people. Sir, the idea
of creation of 50 world class stations, 375 other stations and also multi-functional complex is very
innovative. This is an innovative idea, which has been given thought in the Railway Budget. Sir, |
want to mention here that a question arises about the comparison between the British India period
and period after Independence. Sir, the question of British India period does not arise here. Whatever
had been done by the British that is not the gift to the Indian people. They did many things and
something is created in the usual process. That is not the gift of the British Government. Let us
compare what you have done at the time when you were in Government and at the time when the
UPA is in Government. Let us compare new railway lines; let us compare new trains; let us compare
the facilities provided; let us compare what steps you have taken when you were in power and let us
compare what we have done when the UPA Government is there. Whether it is Lalu Prasad Yadav or
Mamata Banerjee that does not matter. It is the policy of the UPA; it is the line of thinking of our
Prime Minister and our leader Sonia Gandhi which has been reflected in the Railway Budget from
2004 to 2008 and now from 2009. It is the idea and the policy of the Congress Party and the
Government which has been reflected which is pro-poor and for Aam Aadmi. Sir, look into the
ticketing system, reservation and other facilities, which have been decentralised and powers are
given to post office. Reservation system is provided in other cities, and it also involves suggestions of
MPs. This is a very unique thing, which has been done. Whatever has been said about Tatkal and
other things, | don't agree on this point. If we don't allow Tatkal, should we allow transport agents
and dalal to exploit people? What is Tatkal? In Transport Department, they were giving numbers to
VIPs, Ministers, MLAs, businessmen, etc. If somebody is paying more, he is getting a good number.
What is wrong in it? By doing this, the Government is getting more revenue. Do you give the
proposal not introducing Tatkal? If we do this, we will give facilities to middlemen and dalal to earn
more money. By allowing Tatkal, nobody will get money. If some money is coming, that is coming to
the State Exchequer and the Railway Department. | do support Tatkal and other things, which have
been provided. Sir, one thing has been said about this ticketing system that the passenger fare rate
has not been increased, but in other areas it has been increased. Sir, it is correct that passenger fare
has not been increased from 2004 till today. As | have said, this is the policy of the UPA Government
not to increase the passenger fare. But, as you have said, anybody who is interested to get more

facilities and benefits, naturally he has to pay something . So, that has been done, and there is
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nothing wrong in that. If you look to the system of railway, whether it is metro railway, whether it is
wagon, whether it is production unit, | think, their performance is definitely good and it is appreciated
by everybody. Sir, during the year 2009-10, Railways have planned to acquire about 18,000 wagons
under rolling stock plan as against 11000 wagons in 2008-09. This is very important because wagons
are very much required to increase the revenue of the Railways. Now, the freight traffic target for the
year 2009-10 has been fixed at 882 metric tons. This will give an incremental loading of 49 metric tons
over the year 2008-09, whereas the incremental loading in 2008-09 was only 39 metric tons. This is
not an ambitious, target. As has been said by the hon. Minister, she is very much practical and she
has never said or done anything so ambitious that it cannot be achieved. Sir, if you see the projection
for goods earning, it is Rs.58,525 crore, which is Rs.5,092 crore more than performance of 2008-09.
Passenger earnings are projected at Rs.24,309 crore. A growth of 10.8 per cent has been provided.
The target for other coaching earnings has been kept at Rs.2,750 crore which would imply a growth
of 40 per cent of the performance in 2008-09. Clearance from traffic suspense has been kept at
Rs.75 crore as against the performance of Rs.25 crore achieved during the year 2008-09. Based on
forgoing projection, the Gross Traffic Receipts have been projected at Rs.88,419 crore reflecting an
increase of Rs.8,557 crore on the actuals of 2008-09. Sir, as far as the Sixth Pay Commission is
concerned, even after giving the benefit to the extent of Rs.14,600 crore in 2009-10, the cash surplus
before dividend of the Railways works out to Rs. 14,201 crore, Net Revenue - Rs. 8,121 crore and
Operating Ratio - 92.5 per cent. The Railways paid a dividend of Rs.4,717 crore in the year 2008-09,
and will pay an even higher dividend of Rs.5,479 crore in 2009-10.

Sir, although nothing has been said to privatise the Railways, yet indirectly, some people are
interested that everything, which is in Government's hands in this country, should be privatised.
Now, take the case of retirement room or the railway hotels. It is not a new thing. From the very
beginning, it is there. So, if you ask to privatise everything, like Centaur Hotel, Modern Foods, or
BALCO, without considering the cost of the company, it is not acceptable. It has been said that the
core functions of the Railways should be in the hand of the Government. It has been said to the
extent that trains connecting cities should be privatised. We do not at all support this suggestion, t
would like to say that the railway is the lifeline of our country and India has the second biggest railway
network in the world. It has been functioning well from the day of its inception. There may be some
loopholes, there may be some old railway tracks, there may be some difficulties, but we should
suggest how best we can overcome these difficulties and improve the performance of the Railways.
We should suggest how best we can give more amenities to the passenger on the railway stations in
the form of food, cleanliness and other benefits. But, the suggestion of privatising any part or any
activity of the Railways is not acceptable to the general public of this country. Now, some people are

trying to argue that the core sector will be in the Government's hands and other activities can be
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outsourced. But, on the other hand, when some proposal is put up in the Railway Budget to do
some work in public-private partnership mode, they do not accept it. This is a double standard
maintained by some political parties and some leaders which is also not correct. If you oppose
public-private partnership or outsourcing, it is okay. But, if you support outsourcing, you should also

support public-private partnership wherever it has been done.

Now, | would like to raise the question of amenities and facilities given to the workers. In the
Railways, we have got 14 lakh workers. There also, they have failed. If any amenities or facilities are
given to the workers, it is subject to the criticism. If any other thing is done in the Railways, that is

also subject to criticism. That is also not correct.

Sir, | would like to say one thing. | do expect that whatever is given in this Railway Budget will be
implemented. | would say about the innovative ideas about railway reservation, railway booking, new
railway lines, new trains or the extension of the trains. If you see, 57 new trains and thirteen train-
extensions have been announced in this Budget. It is so in other areas like electrification and
doubling of lines etc. | think, the Budget is very much pragmatic and | do expect that the UPA

Government will definitely be able to fulfil the promises made in this Budget.

Sir, | would like to give some suggestions, which we must consider, with regard to operating
railway lines in the public-private partnership mode. It is happening at some places that the railway
line, which is economically viable, and, which is expected to earn more, has been given to private
companies. And, the railway line which is not earning anything, or, which is not expected to earn
more, that is operated by the railways itself. This, ultimately, is not doing justice to the railways. If
you operate the railway lines, which are earning more, under the public-private partnership, and,

operate on your own those railway lines which are not earning, it will impact the railway department.

| want to give some suggestions in respect of my State Orissa. Sir, Orissa is a backward State. |
would like to thank the Railway Minister for announcing of some new trains, 'adarsh' railway stations,
making the railway stations of international standard, and, expansion of some railway lines. But, in
some areas, justice has not been done to us. For the State of Orissa, as far as allotment of funds is
concerned, the amount which has been allocated now is around more than Rs. 200 crore lesser than
what had been allocated last time in 2008-09. | think, this should be considered. This has been done
in many projects like Khurda-Bolangir, Haridaspur-Paradip, Jakhapura-Banspani, and, Talcher-
Bimalagarh. Tn many areas where more money is required, the amount has been reduced in

comparison to 2008-09. | do expect that this money should be increased accordingly.

I would also like to give some suggestions with regard to some other trains. It is good that they

have increased the frequency of Bhubaneswar-Rajdhani Express but we demand that it should run,
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at least, twice a week, via Sambhalpur-Raigad-Raipur to Orissa so that it takes six hours less, and,

in eighteen hours approximately, the train can reach from Delhi to Orissa.

Sir, one super fast train should also be started from Jharsuguda via Sambalpur-Talcher-Jajpur-
Keonjhar road, via Baleshwar to Howrah. Sir, this Puri-Patna Express should run, at least, four days

in a week. One more super fast train should be introduced from Jagannath Puri to Kolkata.

Sir, | would also like to mention about Railway Projects. Some new projects have been included.
But, again and again, | would ask for more and more funds for works on Bangirposi line to be
connected to Dharamgarh-Badampahar-Keonjhar, Haridaspur-Paradip Railway line, Nuapada
Gurupur railway line, Angut Sukinda railway line, Talcher-Bimalagarh railway line, Jakhapura
Banspani, and, Berhampur-Muniguda via Daringbadi and Balliguda railway line. These lines should

get more funds The funds, which have been given, are not adequate.

Another railway line about which | want to say belongs to my own district, it is a new project from
Jajpur-Keonjhar Road to Dhamara Port via Navigaya-Jajpur, which is a renowned place, and
Aradikhetra Akhandalamani. It can connect two important pilgrimage places and also to Dhamara
Port. The transportation of ore could be done from Jakhapura-Daitari-Banspani section. This line

should get priority and should be included as a new line.

On doubling of railway line, | want to say one thing. While presenting the last interim Railway
Budget, the then hon. Railway Minister, Shri Lalu Prasad, assured this House, and it is on record, of
the completion of doubling of the Khurdah-Puri Line and also the Talcher-Sambalpur Railway line.
But | do not see any provision for that in the Railway Budget. | request our hon. Railway Minister to

include these projects in this Budget also.

So far as electrification of railway line is concerned, Waltair-Raigarh-Raipur railway line and

Titlagarh-Sambalpur railway line may also be included in it.

If you see records, after the creation of the East Coast Zone, it is one of the zones which are
earning most profit for the Railways. What | find is that the Budget provision, which has been made
for the East Coast Zone, is not being utilised fully. On the other hand, the bifurcation of the Division,
which is the main cause of the slowdown in the development work, has not been done. In the other
zone, which has been newly created along with the East Coast Zone, the bifurcation of the Division
has already been done. So, | demand that the bifurcation of the Division should be done and there

should be one Division in Rourkela and one Divison in Jajpur-Keonjhar Road.

Lastly, | want to make one demand for the stoppage of the Rajdhani Express, the Falaknuma

Express, and the Coromande Express at Jajpur-Keonjhar Road. Jajpur is a very fast growing and

217



industrially developed city and many steel plants are coming up there. It is also connecting the district
to Kendrapara, Angul, Dhenkanal, and, also Keonjhar and Jajpur. But there is no stoppage of the
Rajdhani Express, the Falaknuma Express, and the Coromandel Express. | request the hon. Railway
Minister to pass an order for the stoppage of the Rajdhani Express, the Falaknuma Express, and the

Coromandel Express in Jajpur-Keonjhar Road.

Sir, | must thank the Railway Minister for the measures she has taken to reduce the

administrative and other expenditure.

| want to mention one thing here and it is the role of the DRMs or the General Managers. | do not
have any personal allegations against anybody. But | think that they are like a super officer in the
country. They do not respond to the query of Members of Parliament. They do not call the meetings
of the DRM-level Advisory Committee or Zonal-level Advisory Committee or Station-users
Committee also. | also demand that there should be a time-frame and at least once in every three

months these committees should meet and discuss the passenger amenities.

One thing | do not understand why the Railways is out of the system of the country. A General
Manager who is going to retire can appoint 200 employees without interview or without any
qualification. The DRMs live a life which is more splendid than the life of a Chief Minister. | want to
know exactly what is the total expenditure incurred by the Railways on its Divisional Railway
Managers and General Managers. What is the total expenditure incurred on the staff used by them?
Whether it is correct. The Railways should try to amend this. If a General Manager will retire, heavens
will not fall. Why should the GM have the power to appoint more than 200 employees without
interview as per his wish? This is a very bad law and | urge upon our Railway Minister, who is trying
to squeeze the expenditure and who is trying to save the State exchequer and the railway money,
that she should review the power and the money spent for DRM and GM. She should also make an
order to reduce the power so that no appointments are made without interview. To that extent, | urge
upon the House and let the House also contemplate that those appointments which have already
been made earlier, should be reviewed because indirectly it means encouraging corruption in the

Railways.

Sir, | want to say one more thing, | agree with some other Members. In the Budget, a provision is
made. But, it is not being properly utilised. Why is it not being utilised? The Budget provision is
made. Sir, | know specially about the projects in Orissa. The Budget which has been provided for the
project is not being utilised even for one or two years. How is it being done? Who is responsible?
The hon. Minister has allocated money in the Budget for passenger amenities, for other stations, for
multi-functional stations and for international stations. But, that is not important. It is more important
to see whether the money allocated in the Budget during a financial year has been spent or not. We

must achieve our targets. If it has not been achieved, we have every right to ask as to who is
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responsible for that. 1 do agree with the Leader of Opposition that nowhere neither the Railway
Minister nor the Railway Department officers should think that they have a parallel Government. They
are getting the money from the State exchequer. They are getting the money from the Indian people.
They have to obey the principles, regulations and systems of this country. If they are thinking that the
Railways are a separate Government and nobody can touch them, then, they are committing a
mistake. The other Government Department officers are subject to criticism and are subject to
answer as to why the Budget provision has not been implemented. | would like to see that if the
allocation for a particular project of a particular State has not been utilised or has been mis-utilised,
the officer concerned should be taken to task. It is for a competent Railway Minister like Mamata
Banerjee to take these officers to task as to why her dream Budget has not been implemented. 1 do
think, if this could be done not only in the Railway Department, but also in other Departments,
definitely, we could fulfil the aspirations of the people. The UPA Government has a dream. It has a
leader like our hon. Prime Minister, Dr. Manmohan Singh, the world famous economist and a
dynamic leader like Sonia Gandhi who refused to become the Prime Minister. We could fulfil the
aspirations of the general public. As has been said, as the UPA Government has said, this
Government is for aam admi. That wilt be the real reflection and we can fulfil the aspirations of the

people.

With these words, Sir, | once again support this Railway Budget placed by our hon. Railway
Minister, Ms. Mamata Banerjee and expect that the Budget aspirations also will be fulfilled by the

Government.

SHRI PENUMALLI MADHU (Andhra Pradesh): Sir, the Railway Budget presented by the hon.
Railway Minister vindicated the fact of marked deterioration in the financial position of the Railways. In
2008-09, the Budget reported a cash surplus of Rs.25,000 crores. In the interim Budget, it was
reduced to Rs.15,000 crores. Now, for the recent budget proposals, it has come down to Rs. 8700
crores. The present Government owes an explanation for this steep deterioration. Why has such a

deterioration taken place within a short span of time?

Sir, so far as the PPP model is concerned, the Budget for this year failed to come up with new
measures in tackling the situation. Instead, the Minister has chosen a path to take recourse to a
wrong route of privatization through the PPP model. In a number of areas, the Railways proposed the
PPP projects. The Ministry is proposing to develop 50 stations as world class stations with
international standard facilities. Sir, in India, the people are unable to get even the minimum
amenities, but in the name of world class railway stations, 50 stations are proposed on the PPP
model. New freight and coach terminals are proposed, logistic parks are proposed. Sir, if we see the
explanation for these logistic parks, the entire transport is rallied around these logistic parks. In these

terminals, even packaging system is also proposed. These logistic parks are proposed under the
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PPP model. New freight and coach terminals, special purpose rolling stocks and cargos for
perishable commodities are proposed. In my view, it is completely misplaced at a time when
economic recession is there. During this recession, private investment is hardly forth coming. The
hon. Minister herself admitted in her speech that out of Rs. 3400 crores proposed under the PPP
mode, only Rs.100 crores are realised. Under such conditions, how does she propose this in 5 areas

on the basis of the PPP model? It needs explanation.

The second aspect which we have to take note of with regard to the PPP model is that the
private investors are interested only in areas where they can get sizeable amount of profit. If they do
not get sizable profit, they are not coming forward. If the Indian Railways open up all the areas of
profit-making to the private operators, then only the loss-making areas will remain with the Railways.
This will lead to multiple problems and the development will come to a stand still. This type of PPP

model proposed in the Budget is not advisable for any reason.

Sir, the third point relates to overshadowing the real issues. Some of the measures announced
by the hon. Minister overshadows the real problems of the Railway development strategy. Due to the
proposed privatization, thousands of workers are going to be thrown out of their jobs. The real issue
relates to a number of workers who due to privatization are going to lose their jobs. The allocation for
crucial areas like expansion of the Railways, modernization, safety and electrification has been

neglected.

Sir, the fourth point relates to the development strategy. The serious problem which the Indian
Railways are facing is the issue of development. The coordination between the Ministry of Urban
Development, the Ministry of Railways and the State Governments is lacking. Railways' development
is very closely related to the development of railways in urban centres. The coordination between the
Railway Ministry and the State Governments is very much neglected these days. Sir, the State
Government has a big role to play in the development of railways. This is being neglected all these
days. Sir, from the State of Andhra Pradesh, a multimodal transport system, MMTS, is being
proposed. The Government of Andhra Pradesh came out with a proposal. The Chief Minister had
written a letter to the Minister. He had written a letter to the earlier Minister as well as to the present
Minister. Who will bear the two-thirds of the cost? Two-thirds of the cost was proposed, but that is
not being sanctioned. | cannot understand the policy of this Ministry. | cannot understand how new
projects are going to be taken up. What is the policy? Two-thirds of the cost of a specific project
was proposed, but that is not being sanctioned. This shows that it is politically motivated. The hon.
Minister is violating all types of norms. ...(Interruptions)... Everybody knows who is the Minister.

...(Interruptions)...

SHRI'S.S. AHLUWALIA (Jharkhand): You are a very articulate person. Why are you snubbing ?

Don't snub. ...(Interruptions)...
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SHRI' PENUMALLI MADHU: Listen, listen. ...(Interruptions)... See, for any railway
development, the most important aspect, today, is losing huge income. Our goods transport is
taking place @ 20 kms. per hour. Very slow movement. To speed up the goods transport, to gain
more profits, terminals and junctions are to be improved. Terminals and junctions are centred around
urban areas and railway centres. Terminals and junctions are there in all the big cities. Just like ring
roads, ring rails need to be developed; just like by-pass road routes, by-pass rail routes need to be
developed. Unless they are developed, this railway system cannot cater to the needs of the people; it
cannot come up to the expectations of the people. Sir, for that purpose, the coordination with the
State Government is essential. Virtually, there is no coordination at present. For any project, for any
industrial hub or SEZ, first of all, roads are to be developed. Development of roads is taking place.
But the railway line laying is not being planned. For this reason, in the last 60 years, the transport
share of railways remained stagnant at 35 per cent. Our road transport share has gone up from 30 to
70 per cent, but our railway transport share remained at 30 per cent. Our Planning Commission had
suggested increasing the railway transport share to 70 per cent from 30 per cent by 2000. The road
transport share should remain at 30 per cent. That was the suggestion given in 1980. The target was
fixed to be achieved by 2000, but that is not being achieved. Even now, the situation is very pathetic.
The requests of most of the States are ignored. For example, the Krishnapatnam port in Andhra
Pradesh came into being. The port is already completed. It has become operational. But no rail link is
there. Obulapuram-Krishnapatnam rail line is proposed under public-private partnership. No PPP is
coming up. It still remains to be taken up. Now ore is carried by only road transport. This is one
example of how the Railways Ministry is neglecting the States and ignoring the requests of the State
Governments. There is lack of coordination between the States and the Railways. This is the reason
why the share of the Railways in the development of transport remains stagnant at 30 per cent in
spite of the Planning Commission's recommendations to increase it to 70 per cent. The Planning
Commission in the year 1980 appointed a National Transport Committee to look into this problem. It
has recommended that the transport share of the Railways should be enhanced from 30 per cent to
70 per cent by 2000. But there is no significant change. The rail network in the last 62 years grew by
20 per cent, while the road network grew by 400 per cent. When rail transport is much cheaper than

road transport and less polluting, why is this poor growth rate in rail transport ?

In the case of Railways, the main income is through goods transport, but the average speed of
the goods-trains is only 20 kilometres per hour. To increase its speed, ring rails and by-pass routes
are to be developed at railway junctions and terminals in urban centres. Hence the coordination
between the Ministry of Railways and the Ministry of Urban Development assumes importance.
Instead of developing these ring rails and by-pass lines, we are resorting to short term remedies like

metro rail system. The cost of laying metro line is Rs.150 crores per kilometre, whereas the cost of
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laying one kilometre of new railway line is about Rs. 10-20 crores. For developing the old line the cost
is Rs.5-10 crores per kilometre. Under such conditions, with huge investment in many big cities,

emphasis is laid on building metro rails, neglecting development of urban rail system like the MMTS.

In Hyderabad, the MMTS first phase is completed. It cost us Rs.150 crores. It is a system which
covers all the areas of urban transport. If we spend Rs.1,000 crores for second phase of MMTS, it
can carry ten times more than the metro rail designed for Hyderabad at a cost of Rs.13,000 crores.
The cost of the metro is Rs.13,000 crores, whereas the cost of MMTS is Rs.1,000 crores and it has
ten times higher capacity than the metro. The minimum ticket cost for metro is Rs.6-8, whereas the
minimum ticket cost for MMTS is only Rs.2. In the case of metro, the lowest season ticket costs

Rs.270, whereas the lowest ticket cost of MMTS is Rs.60.

Sir, here | am not discouraging the metro rail system, nor am | against it. | want the Government
to take up the MMTS in all urban centres along with the metro. My objection is to the negligence
shown to the MMTS. The Government of Andhra Pradesh has written a letter to the hon. Railway
Minister proposing to bear two-thirds of the cost of MMTS. But our hon. Railway Minister has not
come forward to take up this project. Sir, through you, | would like to know from the hon, Minister
the policy for sanctioning such projects. If we take up projects like MMTS in urban centres, it can

ease goods traffic and speed up our transport which will enhance our income.

In the present context, when several requests of several States are pending, one is related to the

on-going projects; the second is related to new lines; and the third is related to new trains.

The third point is about new trains. In all these areas, the Railway Ministry has been unable to
satisfy the people. For this the only remedy is, develop junctions and terminals with bypass lines and

ring rails.

The second aspect is, enhance the budgetary support from Rs. 15,000 crores to Rs. 30,000

crores.

The sixth aspect is, privatisation in the Railways. No department or the area of work in the Indian
Railways is safe from privatisation. Every department is being privatised. Whether it is the
Engineering Department or the Electrical Department or the Signal Department or the
Telecommunication Department of the Indian Railways, all the works get executed through

contractors.

In various wings, the construction department was only confined to the construction activity till
now and the maintenance wings of the system were never encroached upon by the contractors. Now
almost all the maintenance works including maintenance of buildings, electrical work, track

maintenance and signalling systems, etc. have been thrown open to the contractors. Even the safety
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related work of track maintenance is being handed over to the contractors in more and more areas.

Main attacks have been on the workshops and the carriage and wagon departments.

The workshops which used to manufacture all the items needed for maintenance of coaches,
bogies, locos, bridges, etc. are being kept idle and most of the items needed are being procured
through trade. The items procured are of substandard quality and they will cost us more in the long

run. This has resulted in huge reduction in manpower. Is it a human face reform?

Coach cleaning, locking, watering, everything has been handed over to the contractors, which
has resulted in lack of neatness. Goods parcel, passenger booking, reservation, etc. have all been
privatised, which has resulted in hike in costs for the consumers. In the name of modernisation,
IRCTC was introduced. Bedrolls supply, cleaning of coaches, maintaining retiring rooms, cleaning
railway stations, etc. all these works have been handed over to IRCTC. Because of its entry, the
bedrolls are being supplied to the passengers without washing them on many occasions. Same

bedrolls are being supplied repeatedly. Consumer is denied of clean service.

Now because of private contractor's entry, the security of people is in danger. In Mumbai, the
Railway Station was attacked by terrorists. Instead of the RPF safeguarding the stations, private

security staff has been engaged for this purpose which is endangering the security of the people.

The Railway staff has been replaced by contractors. So the consumer is suffering not only from

cleanliness but also price hike.

The number of trains has gone up, the number of passengers has gone up but the number of
employees working in the Railways has gone down. So | propose to the Railway Minister to change
the strategy for the speedy development of the railway system in order to have 70 per cent share of

transport.

Equal opportunities to all the States have been denied. Andhra Pradesh is one such State. The
entire contingent of Members of Parliament from Lok Sabha and Rajya Sabha, including the Ministers
from our State, met the Railway Minister repeatedly in regard to so much injustice being done to the
State of Andhra Pradesh. The projects, which were taken up 12 years back, have not been
completed. A very meagre of amount of money has been sanctioned for the projects. One such
project is Yerraguntla-Nandyal. The other projects include Peddapalli-Nizamabad and Nizamabad-
Adilabad. Also, fund for the proposed workshop at Kazipet has not been sanctioned. In fact, the
State Government came forward to bear part of the costs. Even then the projects have not been
taken up. | do not know how we are going to get justice. Cutting across political parties, the Andhra
Pradesh Legislative Assembly came up with a Resolution stating, "This House records its serious
concern that the State of Andhra Pradesh has not been given its due in this Budget in respect of new

lines, funds for ongoing projects and introduction of new lines. Therefore, it resolves to request the
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Government to re-examine and allocate sufficient funds for various projects in the State." We had
requested for a coach factory at Kazipet and a concrete sleeper plant at Betragunda. Nothing was
done last year, and this year too, there is no mention of it in the Budget. | would like to know what
the policy of the Government is. ... (Interruptions)... You people are at the helm of affairs. You may
enjoy now, but you will reap the fruits of it. Sir, | would like to know from the Minister as to what the
policy is while sanctioning new projects. Is there any policy at all? Even when the State is prepared to
bear two-thirds of the cost, the projects are not being taken up. They cannot act like a king. The
people of India are not going to permit this kind of a thing. Therefore, | request, through you, Sir, that

the Minister must give some kind of an assurance when she replies to the debate in the House.

With these words, | conclude. Thank you.

1. I AT A6 (IR 2 : S, ADT I8 FIdTs [ AT Gl $ VA qoIC D i
# o o & e fa 1 H 9ga Ha 7 I e, Rife S 69 8, D A W I
[T BT 1 59 IR A 1 379, H ool U 9gd ofd SR I I8 <%l dofl 31T J8T § b 5ia-519
X g9IC YR B4 & <1 S9H 9gd -8l dlb-gHTa-l SIYoTT &1 ST 81 59 IR e 4 90 §Y 9e
5 376 gRT BI9-A1 V0T §S § MR S IR BT a1l 3N 21 3R 311 T AR Bl Bl Y1
B BT IR BT TS BIA AT < BI, 59 < BI ST BT AR A AN BT 9§ B0l 81 [l
o711 QT Tl © o His[ar Yot #30 Sft 77 o7 uget |1 gorc wiyol 7 Y S S @ g, S
U7 < 72T WIS © 3f1R BT 3R I8 SN &1 H el $© ITeRYI <A1 ATedl I SR 7Ly Yod W U
F% qU1 A B 6 T8 NAd A3 &, T IR B A1, 51 AT SUGHTEIE Sfl, T Xerd T Wi
A1geRTa FRafdE 7 1984 # o Y off - TAI-TeTET X ATl A a6 8 gF T A XA I
IBﬁ%ﬁé W%@%, d SRT A B ol The project for a railwayline from Guna to Etawah was
sanctioned in 1984 by late Madhavrao Scindia, But, till today, it has not been completed. From Bhind

to Etawah. ...(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED): | will look

into it. ... (Interruptions)... | am sure, your party Ministers were also ... (Interruptions)...

PROF. RAM GOPAL YADAV: It is meaningless. ...(Interruptions)... What does it mean? | want

to say ...(Interruptions)...

SHRI E. AHAMMED: | will look into it. ...(Interruptions)... We will look into this.

...(Interruptions)...

PROF. RAM GOPAL YADAV: Not only this. There are hundreds of such cases. | want to say that
you just make pronouncements in the House and then sleep over it. ...(Interruptions)... What does

it mean?
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4.00 P.M.

! IRE ¥ JMRT-ETAT a1 BgTE, $HGT R 6 debleli™ U H301 ed [Sert
T = e o 3R sree St 7 Rrem=ama far 2, O 91 98 Yol ofre 931 e eRft? § I8 S
=T8T § [ &% 91el 81 77U &, 1 A8l arofidl = s Rrar=amy faa o, 1 S Xl arg W 318
7 B Haer TE fman SITQ, T8 91 97 F RN G T B T 87 3R I§ ARGl s, @
31T T I ¥ e Al BT §, I 99 % v HA B &, TRy uret & Y Ay A gl

S TWE A U VA A5 $1 R AR Iguf OOl g Bl |1ed 7 foham o,
SCAT-ATYR X A8 Bl 98 57 fPariiex bl ¥ are ol dbrel[ X H1 Al AR 39
AR W IR & iR Fefier HAR W18 7 I 1IN ot off {5 39T Sgred f TR, srgd
FHAT ATES & BN I 57 fhaiey ot A o1 Haer 8Id §Y, $ 81d §Y WId ATdl J SITaT 81
Y, TR 3 Th IGH Had el BT BM Tl & MR gl 39 W 73t 21 I8 72, H§ Faa 71 oiR
Hgel B I PR BT §, TAH dF A8 SR 8- AfTTYR -1, ai-ReRiel, Aerar-wsRiEl 541
forarfiex ddt I i are € ofR fr YoaR & & 81 @1 2, J91 T avra f 3 Yt anss o g
B ITEI | SR TOTa 9T B, SHBT Yo SETER0T H JAMIDHT <1 ATSdl §1 TS Mt ARt o 9 81
gl ® HIRFT 4R 27 T IR UH IS NaRfSST 971 IR HEH Ugol ST SGTe Wl 8l 147 3R I8
AT &1 TN ST Yeld b HUR BT 5T BT &, IAB! Xl [AHET g7 8 3R R gl seery. Sl &
fAmT G 81 X AT 51 S 991, 9% Xerd |1s| & 91 81 & Sl i HeH d18 ge 1T 3R
Y AT & HUR ARE UH Mt R T8 el A== e vl ea <, 9 98N & 91 8
e aTe R <1 TS| S (T AABRY & Raelh 3TsT T BrRIATS! g3 ? (6l A BIs STard Him
TT? GR1 ¢ 9§ & 3R SeTaT &F outgrowth & ST @R Yeld oS & 39 UR I8 B 8, ITP! e A
ST b foTq Hiell HeBR ST TSl &, <ifeh DS G dTell &1 &1 XeTd bl Saiichel HHST ST Bl 8,
T AR eI A Tel o 97 ¥&! 2 3fR FSIRI ANl ! URIE Bee S 2

S0 TRE W S YA SA1ST WX 33 U 3MR 34 Y HINTT & §1F H by-pass I & 81 U ATl A
e WSI g3 B eld BT A1 gl 91 8, g8 M1 a1 P & 3R AT 71 a9 387 81 3R I aRIp]
2, TI 39 B9 R F2Q FB N B arel T1 21 3t gHR T, fier s sreur Sreeh wrEd o
HET o1 {5 & U1 T € 1 fea auf o S eries g 1y, 3 9 718t o o ey ot wears o
eI ISP Usel 3IdRA Ioic & F9I H SH ASH $T A o7 3R R I 7 Telifae W <@ [F
FeapTete Yol #3AT 7 g9} f¥AfS WR Ud BN I8 1 {6 A9 4 e, a1, |9 el g¢ ToRial
TH NAJ ST AR ST H I WET Freverar $F SIRTT FR BT E I AGA & A1 Bl
7S %' © 5 R R&1S A, 519 797 wiferarie & Reaie forar a1 9 5 v #30) &1 TS eie o, it
X FET B A BT AT AT, I8 SFISIHIC 9T Fel T8l el 3R Repls H 5 IRE I SR 81
Feell § a1 I8 T TR A 21 H @ WS o @1 IR = 81 g1 H 39 TR 9 &l 99k
HT AT, T w9301 Sft & IR s SIS 6 I S &I € S 9 98 | Vel 73l Bl RIS B
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21 3R T i T THRTE BR Ab © AT AT SN 1 g AeI-1a] ¥ H3l1 8, 371 91 ToRTE fopan
ST FHT B ..(AYUH)... TA(NY F T8 F&1 d1eal § f A 5 grwong exclt €, 39 W /e 8
VI G, ST 3Meel W I1 des Fos e &, § oSl 9% I8 e 991 uran g 6 I & a1
FIST? G &6 AR ST S A W MU S B T AN © b FegRai 4 oFe0 W Pl b
&1 &1 a8t A1 M Uap e 4l e 72T AfTel| & 31 8 3fR §8ax gel 91 &1 7 g8f AT o €, 7
o 3iR| I8l R q1 954 TR Afcst €, agd afear e €1 g & $iF 3 0w & !
3SR AFHR AT AR, FYRT, TIRE AT 3T T BT RIS WR F W 741 I18d 27 T
A1 H F8 S AT g, HA AeledT $UAT SHST S[AE & | TART, I8 37287 & b A7 Xl AT 5
3T &5 & TG $B I, AU 15T & oY $B BN, STET P $99 BIs X a1 721 1 370 &7 &
forg AT ot =1 q | <ifeh el § I Hrel=T #9aT 97511 Sff § SR HRAT ATed § b 379 7 & Pl
H BTN IR Y22 O ISy BT Al W | U 987 3 77 &1 IR T 51 1 I 81 9% B Hed A
QTS BT 14 YR I 9 TR T H 1 H818d, Pl 375 YeTd W] Bl ST W &b w9 4
faf~ea foram T & frd STR e 1 pad A1 81 479, § I8 del aredl g & S ar werl 4
J AT R W 2, S 2 F I g sl & 92 & &7 H 21 ve Jerraw Rg St & 9 aifaerer o
P &= A RIoIeET 8, G-I A Sil BT 3FST & 3R TRIRT T007 1Y 1 UIel™{ia & 21 91 4 A A4
Al g9 Sarel & 9l b Bl T, IqTh] AR T Y IH AG AT S| $H YR IR TS & bael A1
T &, STafP e 3 52 T 39 A H qF B IIMY, T Pels gRT Te1 T - S P MSMET 7
T BT 4RI AN 21 o1 Bels g1 Te1 1, AfP eTST-aga Aol f BHT & eyl IR
<91 B GHITY IE © b g ol 3R | IR T BT BIS 731 Xl HAAT T gl VAT ol & o6 54
<9 ¥ S X HA BT ST 2, g8 < BT AL, AU A5G Bl H3A B AT 2l ..(FFUH)... R AT
TETGR AT Sft F T 1 a7d B T2 82 ITHT A Y1 & R 71 B ofdt 21 o119 R & STt
2198 910 gAY 21 S=M A1 U ¥ Ufdase UR ST < T o7l BTeiifes Aiier R 7 A U IR
Y faase U= SATHT T o011 3T Veord M1 & IR H SR U &b 61 ASADI 2, I§ A8
B A1 BISR 311t e H 89 A1 Bl RYSIE B 8 3R gHRT I8 Haied @ [ 89 377 Iy
& i o TRET0T BT I PN, TATAY TS ST 81 AT <71

R g7 H 25 BUY Hfell UK B1 91 Pl TS 81 U8 g IATT! 91 21 FHD! Y B FHAHS
BN, & AT I | AT DHET & b 1500 SUY HEIH Teb D1 AHa+ aTel feh bl T8 Frae e
AT & T 100 9 AT BT AW 81 BIg WY TG AeH! 53 Toeivd 4, Tedidar 3 (U1
ST Affhde TE aaT areem iR St 3 arel 81, 98 $hH |fcfhde aar o &R 9t 25
TIY BT HIeA! TR IaT o1 iR TET A el TRI ITEH BT 9 B TRE ARIY, ACHDBR o
ST IS, T8 ¢ 8§ SSdR ST81 Sff qTga|

XTI & &1 B IR B & b AT BT U S8 W ORI SIS O Sl axih 9 of 9I1Q AR 13
B UP WA I AN I a ggarg| 9 H g1 fRafa 8 o6 S w9 seHt 8, o s S 718
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BIAT 8, 98 I ¢ H ACHDR, I8P 37T Ted A Ugd &l S 21 b 99 TR AR & forg g1
H S8 Bl 87 80 WIFS! S 39 < § hdel 20 TR AR & fIv g 3R 20 TR STE 80
T3 W9 i & g 2

9§ @i o7 d §o®R geral ol §, A1 aEdl g [ Tl B I N Sl R e il 8 &,
T8t TR e AT 1 €1 AR & b e @ Fferg) 1S o v 72 2 2, 318 ot anret St
o ATl ®, o1 & <t 1 {4t 11 Sfueh! Afgely, gea ¢ 4 elcahd fel S S 9§ &g dl
TERITST ¥l 81 911l 81 2 & SRl fed # il oieH! U IR g9 Sl 8, 98 U1 9 & forg +ff amev
TEl et arar B

I HET B b AT SIS o1 FATGH| ST &Y A19-IS ST o Feii, ar 3t iore ¢+ gei Yerd
R R TSI & 8, IS a8 GUR BRE o 4 He -6 MR @S ke § 979 qai 4 el o1l g,
Tl I8 MG W U8 U Tel el BT &, dRilfdh Iid TS UaRasT ¢ frpTer=t Ul &1 S9dh
18 A T WIS o e, a1 o YiST &1 3iR argfaen g amd a3 &1 s gfer et
1Y, ST 5 FATT AT B, IER ¥ S IHB Iolel BT B

IYHHTEIE] LIS, HAT Sl DI Yeb T8l 36| AISTI &, 3R S YR 37 81 S| I8 HaT b
ST perishable vegetable of fruits & IT TBferai &, HiN &, T8 WRTE BT ST &1 32 F I o] 19T 50
SIS Eb_\ﬁ@' B B AT NS STl €1 perishable vegetables or fruits, e iR fher & IR 9 BART
URrheaRe Us UfHe gadey] BHe! bf Uh RUTS 31 ol 89 &S AT 9 W X8 & &b T 50-52
FRIS T BT &R AT JHATT BT 81 U IS I TR UISC Teb of S & fo7Q 7T St +f Pl ©
misat et Stet w3 il Ie B €, 98 o1 Tde WIH I S99 $H 9 H Ugdl 39
Idhel B T ITel Tl 1 S A% 39 ANE & A Bl of 9 & oIy 37T I IR deieis
g e B, 79 T 9 il R e uge wal €1 uar T8 wEt Yold dsT # TS 3N 97,
FE! GRAT-UGL B 918 A Vel s ot AT, A1 F Aol TR B S| 3AfAY G TF QIR G 1ers
T P FIRRAT 1 BT, T Tb T8 ATor1 W1 fopant=aa =21 81 el

319 YT # AR R BT 1 B 32 81 Y 1990-91 H AR Yo H Hf 16 A 52 TR HHAR
91 31 a9 2007-08 H HTHT 13 AT 95 EAR HHANI V8 Y 1 Ul 15 a¥ & g8 arg AwRai vad
H &9 81 T BI 7= AT YoId # RerR 81 %R €, 3R ST S8 1R Sa & dll &f SieRal &
ST, 99 Wt FeRat Bice 7 <8 wadt oY, AfeT AeRat w9 8 & €l e wEr € 5 '
TR RAT H Al 31, cuTi=TD] B, 3NMTD e I oS AR BT W WA 3N e 3
s ik IMIfTe wu & e @Ml 1= 95 989 §3 21 31T Sf=T 918+ aTel 9 & 9id 81 §
e efee 9 B 31eg IR QaRTST vl § 3iR H 98 Fa arga § i Gereh 99aS o &1 Sk
ARTI 3T ShIHIBEN Jhas TR fhd dXIh A T S fh Ig ghIHIDbA Thas &7
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[SuawTeds (37t HerTe 31 ToriF §1]

AR SPhas TR o1 ANy AR IHH 1 AMTF e F §, BN BT WIS &, They wil
be sorted out. W § oTE HIYOT H FHAT St =1 Sl NS efee | s weg o1 a1 wEl 7, H 59k
fTQ I ST =g 5 3 3 Wi o 3R U [RTell Sdas a1 9Miioe efe § fres o @t
T FY, IAT AN & AN 7 TE FRS 2 ARG, AfSH Blert iR 9t vl & aR H
SITSx 3i IR 7 f$<a # |1 a1t PR 9ga 3 achiall Bl BT el B AT &1 I8 9gd
B W Y J THH 9 Bl B

HqeIeY, i 3fd d U &1 a1 HEDHR, AU I1d TH BRAT AT XeAd 3§ 1 W -UT Bl T 8,
9% 954 1 gfvd B ¥t SR 9 S8t W @1 97 8, 981 W g e 8, 3R MY 99 7 o, @
FH WM el W SR Y BT THE S| 59 TS5 Yg T BT T4 T8l B, N ATIHT A1
T #feRarer S1e 81, WIRT T g3l HISH JR 81 ST I81 IR g T BT HANT T81 8l 51 S
U N WRT BN B, S H G 1 AT S §1 S DT SR 7 G, 519 § erered’ Ve
H ST 38T A7 TATe TSR SIe) ¢ 9 W1 @ & 918 579 431 qdad ©R19 81 778 &R SR an
B T TP 37 T, 79 H FeT P AR A1y T4 A1 gan 82 F v @ Hf T @ # o @
BR {7 < 3T, IR | W, <AfebT § STed] Taad 1 W1 81 WMo, difh I § ST
QT TS a1 § R 81 S $9 - 39 § AfdT 3 9549 Sexd 81 7 S SF 91
PR B, D! $9T 0@ T {331 8 ok 99 @R9 81 T[T 21 Yeld Wl W Ugd BI-BIdd
T g3 B i 3R I AT AT DT Ioi-]1eT Pl off | 3/ PIs HIURe a1 & &1 s
JeIeT BT § Jod Wi 99 B SI1aT & 3R SS-9% o, BRISuld 3R 3Rufy o 3dT of oid &
3R T 918 H FIATHT &R 3 E1 S BIST-BIS §HT Fel aTel TRIF IEH &, [ IHR 81 Y1 Al
AR BT ISR FAT 171 37T SHD! R A T BT ST GRTT TGHT oY, 39 IHDT Y DI,
TRAT 8 TG ATH] AT I8T TP 31 Al e8] IIal 1 89 379+ Seral WIH R Y87 & I B9 A 872
uaT =en % a8 IR |9 81 911 21 g8t S KA SIreT U1 S ST B, S9! ST el ST 1 31
Iz fRafr &1 3l 1 gfaen & fog S R f$ed § - § I8 W 31 =l e 9 {6 v W
R B, S AT ST 7 AT A1 37T U1 HRAT AT 6 IH PIs U Hl TRIg = UTal 811 TT-3
R % vep oft TRi9 721 =l U 8, hadl TRIF X M | STHARY TR faee 9 Tl § 3R
PITYR Sl 51 T8 WTell SRl 31 519 T8 919 | a1 Bahdll 2, 11 €T =1 419 & forg Se! Jaan
2181 IR PIS IR T8 Gl 8, SR I8 IHdl 8, O SR @51 fewe o gt ok g § Sawn
qTEd Bl I81 A BIg Ig U Te| Al gl MY 1 917 1T ¢+ FeATg &, S99 U1 & BRI SH
|9 T MR U9 aTel AR Felil| fTae! BIS! T3 B 81, 200 A7 300 fFaARTeR o A= S 81, 98
I MEAT H TE Tt TBIT| S 3MTH ATHI B Bls W B dTell Tei 1 AT ATSH B A o1 &
o1 MfeTl d SRel fee ToT8T A1 ST SITUY SITHIERU Ui Fells 8, 94 50, 100 fhelHiery iR
e < g, a1fes TRIg sEHt Wt ST T G| s S, 319 gg N S € o TR s SR
SR &, A1 9 T A el 9 T2 96 U 81 31T I8 AcbTel el TH PR 1Ty, g1 [l Bl 37
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S & o Rorder 781 e 9=1 arer T4 < €, RO of ot € iR 95 O €1 3maeT 7EiH1
R Rerder uer aar 21 et T 39 31 3Rva 781 &, 98 It & ede 78 o waan 7, @
T 40 TRIT AT ThTA & foIQ 37erT F= SR I8 Rives 9 51 7Terd 81 11 § 5 Yord & forg
P A PAM F Y - I A FHAT Sl 1 e 2 b bact oA19 Bl AT Te1 | AR efee
SHdT I ST WIS Ai4H 21 3R THST IR I YT 9fdd & O ¥ 9918y, ke &
TGS, ThTel AT WeH DI T T F forg St |remmer yarmra it mfsat €, S e
IR F&T < A1 AR B T el STt $721 2reai o 1l 3T a1 WA HRaT §, 9g4-9gd gdla|

SHRI' N. BALAGANGA (Tamil Nadu): | owe my thanks to the hon. Vice-Chairman for giving me
the opportunity to speak on the Railway Budget.

Before commencing, it is my endowed duty to express my gratitude to my beloved leader, the
former Chief Minister of Tamil Nadu and General Secretary of the AIADMK, Dr. Purutchi Thalaivi

Amma, who made me a Member of this august House.

Going into the details of the Budget, as far as Tamil Nadu is concerned, | have some reservations
on some aspects of the Budget. This Budget does not reflect the wishes and requirements of Tamil
Nadu. It has not rendered equal justice to all the States. Sir, Tamil Nadu is getting a raw deal in this
Budget. | plead the Government, through this august House, that there should be a balanced
approach towards all the States. Sir, in Tamil Nadu, the length of the Meter Gauge is much more
when compared to other States of the country. | appeal that concerted efforts should be made by the
Railway Ministry to convert the existing Meter Gauge into Broad Gauge. Many on-going Broad
Gauge projects remain incomplete for a long-time. | would like to bring to the notice of the hon.
Railway Ministry two such instances in this regard. The first one is Villupuram-Tanjore Broad Gauge
Conversion Project which was sanctioned in 1998-99 at the cost of Rs. 420 crores and it was
scheduled to be completed in the year 2007-08. Sir, ten years have already been passed but this
project could not be completed. It still remains a dream for us. Likewise, there is another project
Villupuram-Katpadi Broad Gauge Conversion Project which began in 2001 and the target for
completion was fixed in 2007-08. But, to the disappointment of everybody, only 10 kms. distance is
completed in this entire 8-year period. At this juncture, | would like to stress the Railway Ministry,
through this august House, to be stringent towards responsible authorities who failed to monitor or
supervise appropriately. At the same time, | welcome the hon. Railway Minister's announcement, in
the Railway Budget, that a Monitoring Committee would be constituted to ensure speedy and timely
completion of all the on-going projects. | also earnestly request the hon. Railway Minister to allocate

sufficient funds to the on-going projects and the timely completion of the same.

Sir, with regard to new lines, | would say that there are six lines under construction. The first one

is Selam-Karur, Tindivanam- Nagiri, Andipattu- Puttur, Eroad- Palani, Tindivanam-Thiruvanamalai
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and Chennai-Cuddalore. One of these six new lines, namely Selam-Cuddalore was sanctioned in
1996-97 at the anticipated cost of Rs. 613 crores. It is very painful to inform the House that during
these 12 years, the Railway Ministry has not released even 50 per cent of the project's cost. Every
year, the Railway Ministry would release only a meagre fund. Therefore, | sincerely place my demand
before the Railway Minister, through this august House, to release adequate funds to all the ongoing

new-line projects, including Salem-Karur.

Sir, in the last tenure of this Government, the erstwhile Railway Minister had announced five new
lines - Dindiguil-Lower Camp, Needamangalam-Pattukottai, Ariyalur-Tanjavur, Morappur-
Dharmapuri and Thiruvannamali-Jolarpettai. The total estimated cost for this was Rs. 1500 crores.
The Railway Board had accorded its sanction, the Planning Commission had also cleared the
projects on the condition that the Government of Tamil Nadu will have to bear the 50 per cent of the
projects’ cost. But it seems that the State Government is reluctant to agree with this condition,
stipulated by the Planning Commission. Hence, these prestigious projects have been kept in the cold
storage. These projects, which | have just now mentioned, have also not been mentioned in the
Railway Budget. Hence, | sincerely urge upon the Union Government to impression upon the Tamil
Nadu Government to share the 50 per cent of the projects' costs and, thus, pave way for the timely

execution of these projects.

As far as doubling projects are concerned, there are three important doubling projects -
Trivellore-Arokonam, Chennai Beach-Korrukkupet, and Athipattu-Korukkupet. These doubling
projects cover the suburban parts of Chennai Metropolitan. The timely completion of these projects

will benefit the office-goers, factory workers and small vendors in and around Chennai.

An announcement has been made by the Railway Minister, in the Railway Budget, about the
world-class-level modernisation of railway stations. Out of fifty railway stations selected by the
Railway Ministry, only one station, namely, the Chennai Central Station, finds place in that list. |
sincerely urge upon the Railway Minister to include Chennai Egmore, Tiruchirapalli, Madurai, Salem,

Tirupur and Coimbatore in the list of the stations, earmarked for modernisation.

Another announcement has been made regarding the 'Adarsh Railway Stations'. Under this
scheme, 375 stations have been covered, and 319 stations have already been identified. Out of these
319 stations, only 13 stations from Tamil Nadu have found place in this scheme. So, | earnestly
request the Railway Minister to include the railway stations, like, Tambaram, Tindivanam,
Virudachalam, Uludurpet, Kallakuruchi, Athur, Ariyalur, Srirangam and Sivagangai in the proposed

programme.

The passengers from the North and the Western parts of the country, who opt to alight at the
Perambur Railway Station, are facing difficulties due to insufficient length and height of the platform. |

urge upon the railway authorities to increase the length and raise the height of the platform.
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Sir, | would also like to raise another important subject. There are 1116 unmanned railway level
crossings in Tamil Nadu. To prevent frequent accidents, | urge upon the Railway Minister to convert

them into manned level railway crossings or construct RoBs or RuBs there.

The Garib rath trains run once in a week in Tamil Nadu. As there are a plenty of commuters who

want to travel in trains, | urge the Railway Ministry to increase the frequency of Garib-rath trains.

Another important demand is, there is no pantry car facility in the Garib-rath trains. The
passengers, especially, women, children and old-age people are facing difficulty in getting food and

water. Therefore, | urge the Railway Minister to provide pantry car facility in the Garib-rath trains.

Sir, Avadi is a town which is a fast developing town. In that town, the important departments of
Military Tank Factory, Army Clothing factory, the CRPF State Headquarters and the Tamil Nadu
Police Training Centres are also located there. People hailing from all the States are working in Avadi.
Hence, | request the Railway Minister through this august House to order for the stoppage of all trains

at Avadi.

Sir, before winding my speech, | earnestly request the hon. Railway Minister to pay special
attention to the genuine demands of the Tamil Nadu and take positive steps to fulfil the needs of the

people.
With these words, | conclude my speech. Thank you.

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): Shri Rajeev Chandrasekhar; not present. Shri

Balavant alias Bal Apte.

SHRI BALAVANT ALIAS BAL APTE (Maharashtra): Sir, it is bothering my mind for some time,
the relevance of a Railway Budget. It was mentioned earlier that the British left us, the Railways,
which they built for a stranglehold on their Empire, but, as a by-product, we got the Railways. The

British left us the manner in which these railways are to be managed.

The Government took over the Railways around 1900 and then Railways became a part of the
financial structure of the Empire. The Budget that was being presented to the then Legislative
Assembly included the Budget for Railways. This was separated in 1924 and a Railway Convention
myth was created. From 1924, two Budgets came to be presented to the Legislative Assembly, the
General Budget and the Railway Budget. Probably, the simple reason was that at that time, the
Railway Budget constituted 70 per cent of the entire Budget and, therefore, since those 70 per cent
dominated, the rest of the Budget was ignored; therefore, there were two Budgets. So, a Committee
was created, the Railway Convention Committee, and, every year, that Committee will decide the
contribution which the Railways will make to the General Revenue. This constitution of the

Committee continues up to today. The separation of the Railway Budget continues up to today
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without any relevance to the basic facts. Now, the Railway Budget is not 70 per cent; it is only 15 per
cent and we have this anomaly of an entire Budget being presented to the Houses and equal time
being given to their discussion. So, 12 hours for 15 per cent and 12 hours for the rest of the 85 per
cent; that is how the House also allocates, and, Sir, the entire exercise is irrelevant because it is very

much part of the General Budget.

The Expenditure Budget includes the expenditure on Railways. The Annual Financial Statement
includes the Revenue account of the Railways and the capital account disbursements for the
Railways. They become part of the speech of the Finance; Minister. This year, they have allocated
Rs. 14,600 crores. This finds mention in the speech of the Finance Minister. And, the Railway Budget
stands on the same footing as the demand for grants by the various departments of the Government.
Then, why this separate budget for Railways? This is something that | cannot fathom. It is time that
we took certain steps to dissociate ourselves from these false legacies and started answer at least,
60 years after the Constitution coming into force. It is time that we do away with this contribution,
and the Railways are not contributory. So, while the Railways contribute Rs. 5000 crores to the
national revenue under the Railway Convention Committee clause, the revenue spent on Railways is
Rs. 14,600 crores ! This is really absurd. It is a different kind of accounting that we see. Therefore, my
first submission is that the Government should take immediate steps to abolish the Railway Budget,
to bring it within the framework of the General Budget, and the Railways' demands must be part of

the general demands for grants of all the departments.

Sir, as | mentioned, this is an outdated system which we inherited from the empire. It is time that
we abandon these outdated systems. | always find that there is one article in the Constitution which
is from that outdated system. Everyday, we all receive a bulletin that the President has
recommended some Bill to us under Article 117 of the Constitution. Every Money Bill, or every
legislation that entails money being spent from the Consolidated Fund of India, must go to the
President for the President's recommendation. Why? Under our Constitution, the President does not
control the Government. The provision had some meaning when there was a Governor General
representing the imperial interests. That Governor General wanted to control everything; the British
wanted to control everything. They did not leave it to the Legislature. In our country, so far as
spending for the country is concerned, the Legislature is sovereign and not the head. Earlier, the
Governor General had to recommend it because it was their money. They were looting it from us..
So, if it is to be spent in this country, by the competent Legislature of this country, the Government's
recommendation is necessary. The Governor General's recommendation is necessary. Now, we
don't need the recommendations of the President, who acts on the advice of the Council of
Ministers, which is responsible to the Lok Sabha. So, in a responsible Government, it is the

Government which decides what to spend and it is the Lok Sabha which sanctions that. The
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President has no role. But it is a colonial legacy. Because it was there in the 1,935 Act, they have
repeated it here and, mechanically, every legislation where some money is being spent has to be
sent to the President. The recommendation has to come even if it is a private bill. So, such
anomalous provisions will have to be done away with, now that we are a mature democracy after 60
years of the Constitution coming into force. Shri Rama Jois had started a debate on the President's
Address. His case is that the Address is not necessary; this procedure of thanking is not necessary.
If it is a Government policy, let the Prime Minister come with that policy and let the House discuss it.
Whether we agree or disagree, a formal thanks to the President and then amendments to the thanks
is not necessary at all. What Rama Jois says is that let the President come and meet all the
Members, inaugurate the House and let us thank him unanimously the next moment. The President,
being the Head, must be respected. There should not be qualifications to thank him. These
qualifications come because the President presents the Government's case. It is not necessary for
the President to present the Government's case. The President should inaugurate and all the
Members should thank him. Then the Statement of Policy of the Prime Minister may come to which
the opposition may not agree. It may be severely criticised. It does not matter. What | want to say is
that such practices, which are outdated, which don't have a place in our democracy now must be
done away with. The British have gone for good. Let these things also go if not with them, at least

after them. Sorry for my digression.

Now, | come to the Railway Budget, which is not necessary. Why is this Budget? The Budget is
mainly to make hollow promises. Every Railway Minister makes a long list of proposals. Sir, | had an
occasion to work with this Railway Convention Committee. There are at least 125 pending projects
throughout the country. Every year, there is an allocation — somewhere Rs.10 lakhs and somewhere
Rs.2 crore. But the projects are pending at some stage or the other due to survey, viability, necessity
of re-survey and land acquisition. At every stage, there is a delay because there is no allocation of
money. Project is announced, but there is no money. | remember, there are, at least, 125 pending
projects to which another list will be added by the present Budget. Even the Budget will show that
there are projects for which there is an allocation, but a large amount is yet to be spent. Projects
which were expected to be completed in 2008 and in 2007 are continuing. Some money is being
given every year. They are kept alive. In our places of worship people remove hair from their head.
There are competing .barbers. To garner maximum customers, he shaves one side of one head and
then one side of- another's head. This way, he keeps ten people pending for their entire shave. The
Railway Ministry does the same thing. It is shaving everybody's head without giving the last result.
Therefore, the Railway Budget should not be permitted if the Budget continues to just give hollow
promises. There is no timeframe for them; there is no exact allocation for them and there is no

expectation from them. It is only the good wishes of the Minister and it is only the hopes of Members
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here who are happy that something is done for his State. In the new list, | found that there is a
proposal of a new project between Pune and Nasik in Maharashtra. Prime facie 1 thought that it is
good. It is something that we want as | belong to Pune. But then | found that this project was cleared
in 2001. Railway Board found it fit and then shelved it. From 2001 to 2009, there is Pune-Nasik
project. Now again there will be new survey, viability survey and again a new proposal for land
acquisition, which will lead to nothing. There is also a case for scrapping the Railway Budget
because | find that there are several things which do continue to be pending with solemn promises.
We are on the urban renewal these days. Crores of rupees are being spent. Thousands of crores of
rupees are proposed to be spent, and, therefore, there are the MUTP-1 and MUTP-Il schemes for
the urban development of Mumbai. In the present speech of the hon. Minister, | find that MUTP-Il is
mentioned. MUTP-I is conspicuous by absence even though it is not completed. This was supposed
to be completed in 2006 and still, it needs another Rs.1300 crores to complete. But, it is not
mentioned. Only phase Il is mentioned. So, phase | will join those 125 or 130 or 140 projects which will
continue to be pending ad infinitum. Now, MUTP scheme has to be completed. Rs.10 crores were to
be spent upto March, 2009. They have not. And, another Rs.1700 crores will have to be spent to go
near completion. In all, Rs. 5300 crores are to be spent. Money is not forthcoming and | have a long
list, in this speech, of new projects. This will lead to nowhere. In this urban renewal, there is a
widening of the Virar-Dahanu rail track; there is procurement of new rakes; the Harbour Line in
Mumbai is to be modernised; Vasai-Panvel shuttles; there is a long list. Then, a specific demand was
made in Mumbai during Ram Naik's tenure. A ladies special train was introduced during peak hours
to enable working women to travel. It is a highly successful introduction. We demanded, we made a
representation that instead of one, there should be two trains during peak hours towards the city and
then back from the city in the morning and evening. We thought that our demand would be received.

It was received.
[MR. DEPUTY CHAIRMAN in the Chair]

But, we were told by the speech that your idea is good; we will not give you anything more; we
will use it in some other cities, | do not have a grudge against that. Let Chennai and Howrah get
ladies special trains. They also need it. The woman commuters there also will appreciate that. But,
looking to the size of the commuting in .Mumbai, 60-70 lakh people, one train is not enough for
woman commuters. There should be, at least, two trains going towards the city, two trains coming

back. | believe that if my idea is to be used for somebody else, | should also get the benefit of that.

Then, | have a long list of pending projects from Maharashtra. | do not know whether | should

read that list because every Member here is showing that this is something which was promised and
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is not done. But, | find that new railway lines have been proposed for the last several years, right from
2005, 2002. There is a Baramati-Lonad line; then Amravati-Narkher line; then Ahmednagar-Beed-
Parli Vaijnath line; then Puntamba-Shirdi line. In so far as the gauge is concerned, Miraj-Latur line, |
am told, has been completed. The speech mentions that. And, | am very happy particularly because
of the stretch which takes a broad gauge to Pandharpur, Pandharpur is a pilgrimage centre where
lakhs of people go every year on four occasions. Therefore, this completion is a good news to me.
But, other projects continue to be pending. Solapur-Gadak continues to be pending. The doubling
of Panvel-Roha, Diva-Kalyan, Panvel-Vasai continue to be pending. Then, there is Patni-Solapur,
Patni-Mohor, Akola-Purnia, Jabalpur-Gondia (Gondia is in Maharashtra), Chhindwara-Nagpur,
Kolomna-Nagpur, Kurla-Thane. Additional pair of Kurla-Thane is in the pipeline, at least, for the last
ten years, and, every year, it is 'almost ready’. It is only 14 kilometres additional line to be completed.
Land is available. Everything is available with the Railways, But the 'will' is not there. Therefore, the
intention is also seems to be missing. Then, there are Thane-Turbhe, Nerul-Washi, Belapur, and,

Thane-Mumbra. Then, there is Mumbai Urban, about which, | have already told.

Then, there is a long-standing demand - again, a legacy of the pre-Independence period —
namely, the position of Nanded. Nanded is a town which was part of the Hyderabad State. After
liberation and after reorganisation, parts of that State remained in Andhra Pradesh, some went to

Karnataka and some to Maharashtra. That, is why Nanded is part of the South-Central Railway.

TSR a¥arad Rig (BRAT) : 319 SHHT T 95 91 &, 379 ST AW g 9I8d Aias | 8l
TR

SHRI BALAVANT ALIAS BAL APTE: Yes, Sir. | am sorry. It is only last year when we had the
tercentenary celebrations. It was part of the Nizam State. Therefore, it was the South-Central
Railway. Now, it is not part of the Nizam State; it is part of the Central Railway structure, still, the
legacy continues. Why ? Nanded should naturally come to the Central Railways. It should be ordered

but it is not happening. The State of Maharashtra has been writing since 2002.

Sir, projects should be completed. Projects should not be only announced. There should be
some accountability to such announcements. Every year, new fancy provisions, new fancy
announcements are made but nobody is bothered. Things do not get completed. There is no
accountability. It all becomes only a matter of flowery language. You do not have to give anything,
but only use good words. There is a saying in Marathi, We say, "'Bolachich Kadhi, Bolachach Bhat".
Basmati rice, you talk about it. Spicy curry, you talk about it. But you are not going to serve it. So,
just talking will only increase the hunger but that is bad enough. Do something, and, talk about only
those things which you can do. Otherwise, don't talk, and, one way of stopping that talking is

abolishing the Railway Budget altogether.
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S1. I THI (BRI : STFATIRT S, H 37qP TT SN9R TSI e g 1 1o 91 a1
T dE B Hie! a1 81 37 71 9 <1 g91e IR 8U 8, U "ITaT” 7 U fhar § SR gt "
= et foma 21 R 9 S Yed g9ie IR [HAT B, S5 39 WM, JER-FIER & IJRY I8
31T 3MEH! TR B Toic § 3R I a1 & g § 7201 Aelean o qu1s <A1 =91edl § [ S961 Bied
T e W 2 3R S I GG < B a9 @I g1 § 984 dd) a1 T8 b1 argml @y
S forar 2, § Pad S S1-dF Il @l == BRA1 Amed g, e @3t 39 aoic J T8l g3 81 W
3Tk AT 3 HA ARie AT W e ® fh sa7 vl a7 aw1f 9o BT YA fhar T |, 3R $ls
T YR oRE BI$ 3 a1 8, O 98 sRAN F HoaT B WA 3 $oard, AR o i B,
POAT H AT HT 7 U SRR SU faam o, et aote | a6 g § 9Rd &1 919 21
ST ATEHT WRA B ST 8, I8 PO&ra Pl JaTIHT ST 81 ST 375 AT&el T q91Y oM 8, 749
309 B GBI PR ol T5 ©, IR S 309 § HO&IF e 61 50 T Bl favaw g T a1 B
I 2, 379 9 35 % T T 81 g o| H <11 BT MR § b S=I 1) 39 a1 b forg swIwT o &1
e 7' it v 7, YREiie e © ok v 3 efe & 9gd € #ewqul I 2, swfay
IBI SRR A S AR {1 2, 3 I fofg I7eh T MR I3 =am gl

eI, ¥ L) I I8 FEA1 ARl § F TATR-FO&F Yed g o a9 fa Al | Bl
3T E B, b SHD HIR FRATS B el g3 | ERAYR P A1 TR FST gl 8 3R 3R I
POEF I SIS (3T Y, AT AN YgdT b AT YISATAT Bl AT SITST S Fehall &1 $HG g -4 AT Sl
ol 1 g F Y, I T80 F AR W, YE-§9 A a1 Uve a9 7 F g Ugar o € a1
POEF T P AU 31T & AT 38R b AR BRER SN &, ITh] 4T ST a1 IR T BRb ST TSl
8, 98 TEI BT TSI 3R § §9 TR GIaT0] HRP $HP! AR &M < $T YITH B, 1 I8 98
BARIRCCARERRI

IS, H 3MYS ATEH W AT Fde I8 H=1 18 § 6 &9 51a Bl o Xt & Ao 4 A
PR, A I A B B YeTd ATS 6 ST R TG b IR o 8 §1 I8 9HH Yerd BT 8,
AP 39 STHIF BT SRMETA e & Y8R & wU H BT ST 81 39 S8 BT develop fhaT ST
MY TAT TAD! AH-FRT AT ST =AMV S/ T Ie€ & T4 H develop fHaT ST Fawa B
D! AT 1 ¥d fIUTT Ge TR AT S F B NGOs AT fhel) Toiddt 1 f&am S weberm ©1 9g7-9
R A 95d-9 U AP &, TP STeliT-o1e Hufsa oo JaR & fory SwiTe dvclt € iR S
THTg A T8 HUHT BT Bl oAb T8 SN YAd TS b SI1 IX% e TSl Bl §, 3FR AT X
IS B WIS B IBT 81 3R I8 1ER B TRE @ of 1 IHBT HIoT 3fGR TE e 31 fager & an
19 fR=gT 31Tt & 8iR 519 I Yeld 1T & Q1 ok 76 & @) S &, A1 I BAR IR U Irong
ST G B 1 3TR BH DT T -] TG, T T8 37 377 H I8 37287 BT BT
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qBIGd, § P15 odl-TlS! a1 Tel BT ATedl §, SAY H T84 SNt $I 59 91 J 95 F89d §
% TR IR-IR ST GINUMG Bl &, SR ST [Ieelvol S I8 fBa1 S1Y & S S | W oy
B ST P 8, d B A 3R SN 7S] DI S A< 8, d 7 P 101 31 39 10 Bl IS ¢ 3 gfRaron
P 1A, VLT DI TR b A1 SATG AT ST $21 WR1 F A1 § 319 IRy g=7a1s qde Hal

gl

SHRI TARINI KANTA ROY (West Bengal): Sir, | rise here to speak on the Railway Budget, 2009-
10.

Sir, some learned friends, including my colleague P. Madhu, have already spoken on several

important points. Therefore, | do not like to repeat all these points.

Sir, the hon. Railway Minister has presented a dream Budget. It is called a dream Budget, not by
me, but most of the media people have told me that this Budget is a dream Budget. All my learned
friends know that there is a great difference between dream and realities. Sir, while appreciating the
announcements of the hon. Minister for Railways for several new trains, projects, concession, and
passenger amenities, | hope all these announcements will be fulfilled on time. | hope that the earlier
decision of the Railways to close several printing presses will be scrapped. Sir, in this regard, 1 can
recollect because already the Railways have decided to close several printing presses which are
Railways' own. Out of these, three printing presses are in West Bengal. These are Garden Reach,
Kharagpur, Kurseong. Sir, this is my earnest request to the Minister to scrap the earlier decision of
closing these printing presses. Sir, | regret that takeover of ailing public sector wagon-making units,
Burn Standard and Braithwaite, by the Railways has not progressed further from presentation of
interim Budget which was placed by Laluji on 13th February 2009. The transfer of these units, Laluji
told at the time, would be discussed with the concerned Ministry, that is, the Ministry of Heavy
Industries. No further step has been taken yet. Sir, | recall, in the last year's Railway Budget, the
Railways had declared proposals for developing 23 stations to be world-class stations. Now, the
present Railway Minister has presented her Budget. She now says, 50 stations". | don't know

whether those 23 are included in that or not.

Sir, | urge upon the august House to look at page 47 of the Safety Performance Report of 2007 -
08 where in clause 7.3, the Minister admitted that Justice Sagir Ahmed Commission was set up on
13th February 2001 to enquire into a collision of train n0.3005 of Howrah-Amritsar Mail with a derailed
wagon of DN Ajitwal-New Bongaigaon goods train that occurred on 2nd December 2000 in Amritsar-
Ludhiana section of Northern Railways. The report of the Commission is still awaited. If the condition

of the report is such, then, | don't know how the safety measures will be taken.

Sir, it has been observed that for years, every Budget declares some new sops which remain
unfulfilled for years, as can be seen from the pending incomplete railway projects and schemes. Sir, |

can give the details because the Railways had total 93 projects of new lines. Out of these 93, 64 were
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up to the Ninth Plan. For gauge conversion, there were 55. Out of these 55, 39 were up to the Ninth
Plan. For doubling, there were 121. Out of these, 32 were up to the Ninth Plan. For electrification,
there were 18. Out of these, 5 were up to the Ninth Plan. So, all these pending projects are yet to be
completed and | request the Minister for giving priority to these pending projects first. | expect that.
The Railway Minister will not deny the delay in execution of the project and schemes, escalation of
their estimated cost and loss of expected revenue. Sir, the hon. Minister has said that she is proud of
her 14 lakh employees. She has also promised to review the recruitment process and the recruitment
policies of the Railway Boards. We welcome the proposal. But, | would like to ask the Minister: What

about the 1,50,000 existing vacancies/posts ?

MR. DEPUTY CHAIRMAN: Mr. Tarini Kanta Roy, how many more minutes do you need to finish

your speech?
SHRI TARINI KANTA ROY: Sir, how many more minutes do | have?
MR. DEPUTY CHAIRMAN: Your party has got another 10 minutes. But you continue tomorrow.
SHRI TARINI KANTA ROY': Sir, | can conclude within 5 to 7 minutes.
MR. DEPUTY CHAIRMAN: You continue your speech tomorrow.
SHRI TARINI KANTA ROY: All right, Sir.

MR. DEPUTY CHAIRMAN: Now, Special Mentions. Smt. Brinda Karat, not present; Shri Rajeev
Shukla, not present; Dr. Gyan Prakash Pilania, not present; Shri R.C. Singh.

SPECIAL MENTIONS

Demands for take over of the 'Burn Standard' by the Government

SHRI R.C. SINGH (West Bengal): Sir, Burn Standard was a leader in the Indian Heavy
Engineering Industry with versatile production facilities and extensive engineering capabilities. It
manufactures railway rolling stocks and components, including milk tankers and specialized alumina
wagons. The Steel Foundry Unit is located at Howrah and two forge shops are located at Howrah
and Burnpur. But, due to lack of capital for modernization etc., it turned into a sick unit 15 years ago.
It has a paid up capital of only Rs. 107 crores and losses of nearly Rs. 500 crores. The Government of
West Bengal, workers and others have been repeatedly requesting the Government of India for
revival of this prestigious unit. BRPSE has recommended that the Burn Standard be taken over by
the Railways as their captive wagon makers to keep costs down as it delivers tailor-made solutions
for the Railways. The former Railway Minister promised for take over. But no concrete action was
taken. It had taken over the Bharat Wagon Limited factories at Mokama and Muzaffarpur in Bihar but

not the Burn Standard whose production quality is much better than the BWL units. | failed to
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